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Shri Umakant Dangat
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172nd Meeting of State Level Expert Appraisal Committee – 1 (SEAC-1) (Day - 2)
SEAC Meeting number: 172 Meeting Date November 22, 2019

Subject: Environment Clearance for Environment Clearance for Expansion of Sugarcane crushing capacity from 9000
TCD to 15000TCD, Distillery capacity from 60 KLPD to 90 KLPD (Rectified Spirit/ENA/Ethanol) and establishment of 21
+ 5 MW Co-generation Power Plant
Is a Violation Case: No

1.Name of Project
Proposed Expansion of Sugarcane crushing capacity from 9000 TCD to 15000TCD, Distillery
capacity from 60 KLPD to 90 KLPD (Rectified Spirit/ENA/Ethanol) and establishment of 21 + 5
MW Co-generation Power Plant at Dattanagar, Tal. Shirol, Dist. Kolhapur, Maharashtra by Shree
Datta Shetkari Sahakari Sakhar Karkhana Limited

2.Type of institution Private
3.Name of Project Proponent M/s. Shree Datta Shetkari Sahakari Sakhar Karkhana Limited
4.Name of Consultant Dr. Subbarao's Environment Center, Sangli
5.Type of project Other/Expanision
6.New project/expansion in existing
project/modernization/diversification
in existing project

Expansion in Manufacturing Capacity

7.If expansion/diversification,
whether environmental clearance
has been obtained for existing
project

Yes, Received Environment Clearance for 1. Sugar Unit Vide Letter No. SEIAA-EC-0000000326
Dated 1st June 2018 and 2. for Distillery Unit, F. No. J-11011/33/2001-IA II(I) dated 11th
December 2001

8.Location of the project Agar bagh- 343 to 352, 354, 361 shirol- 251, 252, 717, 903, 129, 133/2, 135, 134, 136, 210, 213,
214, 230, 229, 232 to 237, 242, 246+241, 247 to 249, 127, 131

9.Taluka Shirol
10.Village Dattanagar, Shirol
Correspondence Name: Mr. Vishwajit Shinde
Room Number: A/p. Dattanagar, Tal. Shirol
Floor: Dist. Kolhapur
Building Name: Maharashtra State
Road/Street Name: Shirol
Locality: Shirol
City: Shirol, Kolhapur
11.Whether in Corporation /
Municipal / other area Other Area

12.IOD/IOA/Concession/Plan
Approval Number

Not Applicable
IOD/IOA/Concession/Plan Approval Number: Not Applicable
Approved Built-up Area: 46100

13.Note on the initiated work (If
applicable) Work shall be initiated as soon as the approval of EC is received

14.LOI / NOC / IOD from MHADA/
Other approvals (If applicable) Not Applicable

15.Total Plot Area (sq. m.) 854600 m2
16.Deductions Not Applicable
17.Net Plot area 854600 (m2)

18 (a).Proposed Built-up Area (FSI &
Non-FSI)

a) FSI area (sq. m.): 46100
b) Non FSI area (sq. m.): 50000
c) Total BUA area (sq. m.): 96100

18 (b).Approved Built up area as per
DCR

Approved FSI area (sq. m.): 46100
Approved Non FSI area (sq. m.): 00
Date of Approval: 29-06-2019

19.Total ground coverage (m2) 46100
20.Ground-coverage Percentage (%)
(Note: Percentage of plot not open
to sky)

5.4
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21.Estimated cost of the project 2702300000

22.Number of buildings & its configuration
Serial

number Building Name & number Number of floors Height of the building (Mtrs)

1 Not applicable Not applicable Not applicable
2 Not applicable Not applicable Not applicable

23.Number of
tenants and shops Not applicable

24.Number of
expected residents /
users

Not Applicable

25.Tenant density
per hectare Not Applicable

26.Height of the
building(s)
27.Right of way
(Width of the road
from the nearest fire
station to the
proposed building(s)

Minimum road width provided is 6 meters.

28.Turning radius
for easy access of
fire tender
movement from all
around the building
excluding the width
for the plantation

Minimum 9 meter turning radius is provided for all the roads for movement from all around the
building excluding width for the plantation

29.Existing
structure (s) if any Manufacturing area, Storage area, ETP, STP, Utilities, Distillery building, Compost yard etc.

30.Details of the
demolition with
disposal (If
applicable)

No Demolition of building is involved. New buildings shall be constructed. The wastage if any
shall be used for filling low lying areas.

31.Production Details
Serial

Number Product Existing (MT/M) Proposed (MT/M) Total (MT/M)

1 Sugar 33750 24750 58500
2 Industrial Alcohol 1800 900 2700
3 Ethanol 900 1800 2700
4 Co-generation Power 0 MW 21 MW + 5 MW 21 MW + 5 MW
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Dry season:

Source of water Surface Water- Panchaganga River
Fresh water (CMD): 5161
Recycled water -
Flushing (CMD): 4396 (Into Sugar and Distillery Processes)

Recycled water -
Gardening (CMD): 84

Swimming pool
make up (Cum): Not applicable

Total Water
Requirement (CMD)
:

681

Fire fighting -
Underground water
tank(CMD):

3712

Fire fighting -
Overhead water
tank(CMD):

Not Applicable

Excess treated water Not applicable

Wet season:

Source of water Surface Water- Panchaganga River
Fresh water (CMD): 5161
Recycled water -
Flushing (CMD): 4396 (Into Sugar and Distillery Processes)

Recycled water -
Gardening (CMD): 84

Swimming pool
make up (Cum): Not applicable

Total Water
Requirement (CMD)
:

681

Fire fighting -
Underground water
tank(CMD):

3712

Fire fighting -
Overhead water
tank(CMD):

Not applicable

Excess treated water Not applicable
Details of Swimming
pool (If any) Not applicable
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33.Details of Total water consumed
Particula

rs Consumption (CMD) Loss (CMD) Effluent (CMD)

Water
Require

ment
Existing Proposed Total Existing Proposed Total Existing Proposed Total

Domestic 106 0 106 22 0 22 84 0 84
Industrial
Process 2310 1895 4205 910 730 1640 1400 1165 2565

Cooling
tower &

thermopa
ck

400 450 850 320 360 680 80 90 170

Fresh
water

requireme
nt

00 681 681 00 00 00 00 00 00

 

34.Rain Water
Harvesting
(RWH)

Level of the Ground
water table: Pre-monsoon from 15 m to 8 m and Post-Monsoon from 12 m to 6 m

Size and no of RWH
tank(s) and
Quantity:

10 Nos 40 m3 Each

Location of the RWH
tank(s): Near Each Building

Quantity of recharge
pits: 8

Size of recharge pits
: 7.5 m * 4 m * 1.5 m

Budgetary allocation
(Capital cost) : 4000000

Budgetary allocation
(O & M cost) : 200000

Details of UGT tanks
if any : 10* 40 m3 Each

 

35.Storm water
drainage

Natural water
drainage pattern: Plain

Quantity of storm
water: 220800 m3

Size of SWD: 0.3 m
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Sewage and
Waste water

Sewage generation
in KLD: 84 m3/day

STP technology: Root zone Technology
Capacity of STP
(CMD): 1 * 100 m3/day

Location & area of
the STP: Near Residential Colony

Budgetary allocation
(Capital cost): 1000000

Budgetary allocation
(O & M cost): 50000
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36.Solid waste Management
Waste generation in
the Pre Construction
and Construction
phase:

Waste generation: Construction Waste
Disposal of the
construction waste
debris:

Used in filling low lying area

Waste generation
in the operation
Phase:

Dry waste: Incinerator boiler ash, Fly ash
Wet waste: Pressmud
Hazardous waste: Spent oil
Biomedical waste (If
applicable): Nil

STP Sludge (Dry
sludge): Nil

Others if any: Nil

Mode of Disposal
of waste:

Dry waste: Treated in composting/Sold to brick manufacturers
Wet waste: Treated in composting
Hazardous waste: Mixed with bagasse and burnt in boiler
Biomedical waste (If
applicable): NA

STP Sludge (Dry
sludge): NA

Others if any: NA

Area
requirement:

Location(s): Compost Yard
Area for the storage
of waste & other
material:

10 Ha

Area for machinery: NA
Budgetary allocation
(Capital cost and
O&M cost):

Capital cost: 40000000

O & M cost: 400000

37.Effluent Charecterestics
Serial

Number Parameters Unit Inlet Effluent
Charecterestics

Outlet Effluent
Charecterestics

Effluent discharge
standards (MPCB)

1 pH NA 4.5-5.5 6.5-8.0 5.5-9.0
2 COD mg/l 2500-5000 50-150 250
3 BOD mg/l 1000-3000 20-70 100
4 Sulphates as SO4 mg/l 100-500 50-150 1000

5 Total Suspended
Solids mg/l 500-1000 40-70 100

6 Chlorides mg/l 150-500 50-200 600
7 Total Dissolved Solids mg/l 1000-2000 300-600 2100
8 Oil and Grease mg/l 15-20 0-3 10

Amount of effluent generation
(CMD):

1. 900 m3/day -Sugar and Cogeneration Effluent, 2. 1500 m3/day Spraypond
overflow, 3. 160 m3/day fro 60 KLPD Distillery and 80 m3/day from 30 KLPD
Distillery

Capacity of the ETP:
1&2. 2400 m3/day for the treatment of Sugar and Co-generation effluent and
Spraypond overflow. 3. 200 m3/day for 60 KLPD Distillery and 100 M3/day for 30
KLPD Distillery

Amount of treated effluent
recycled : NA
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Amount of water send to the CETP: NA
Membership of CETP (if require): NA

Note on ETP technology to be used

1. Primary treatment as anaerobic filter and for seconday treatment MBBR media
shall be installed in the existing aeration tank, sludge drying bed followed by
clarrier followed by sand and activated charcoal filter 2. Combined with sugar
effluent after primary treatment. 3. for 60 KLPD Distillery MEE followed by
Incineration boiler and for 30 KLPD distillery MEE followed by Composting

Disposal of the ETP sludge Disposed in Composting

SE
AC-M

IN
UTES-0

00
00

05
02

4

150



Abhay Pimparkar (Secretary
SEAC-I)

SEAC Meeting No: 172 Meeting Date:
November 22, 2019 ( SEIAA-
STATEMENT-0000003620 )

SEAC-MINUTES-0000005024
Page 8 of

17
Shri Umakant Dangat
(Chairman SEAC-I)

38.Hazardous Waste Details
Serial

Number Description Cat UOM Existing Proposed Total Method of Disposal

1 Spent Oil 5.1 MTA 3 2 5 Mixed with Bagasse
and burnt in boiler

2 Chemical sludge from
waste water treatment 5.0 MTA 55 25 80 Disposed in

Composting

39.Stacks emission Details

Serial
Number Section & units Fuel Used with

Quantity Stack No.
Height
from

ground
level (m)

Internal
diameter

(m)
Temp. of Exhaust

Gases

1 Co-generation Power
Plant (120 TPH Boiler) Bagasse (1152 MT/D) 1 70 4.0 125

2
Distillery Unit (25 TPH

Incineration Boiler
with 5 MW TG Set)

Conc. Spentwash- 216
MT/D and Coal- 43.2

MT/Day
1 70 4.0 180

40.Details of Fuel to be used
Serial

Number Type of Fuel Existing Proposed Total

1 Bagasse 0 1152 MT/Day 1152 MT/Day
2 Coal 0 43.2 MT/Day 43.2 MT/Day
3 Concentrated Spentwash 0 216 MT/Day 216 MT/Day

41.Source of Fuel Bagasse: Captive (Sugar Unit), Coal: Open Market, Concentrated Spentwash:
Captive (Sistillery Unit)

42.Mode of Transportation of fuel to site Coal: By Road

 

43.Green Belt
Development

Total RG area : 296400
No of trees to be cut
: 00

Number of trees to
be planted : 2000 (Existing 44500 no. trees)

List of proposed
native trees : Provided in EMP

Timeline for
completion of
plantation :

Already Developed

44.Number and list of trees species to be planted in the ground
Serial

Number Name of the plant Common Name Quantity Characteristics & ecological
importance

1 Aegle marmelos Bel 190 Control Noise level, Dust
Controller

2 zardirachta indica Neem 165 Control Noise level, Absorb Gas
Emission ,Dust Controller

3 Delbergia sissoo Shesham 150 Dust Controller

4 Fecus Bengalensis Banyan, Vad 90 Control Noise level, Dust
Controller

5 Ficus religiosa Peepal 155 Control Noise level, Absorb Gas
Emission ,Dust Controller
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6 Syzygium cumini Jamun 205 Control Noise level, Dust
Controller

7 Tamarindus indica Emali 220 Control Noise level, Dust
Controller

8 Morus alba Shetur 195 Dust Controller

9 Terminalia arjuna Arjun 202 Control Noise level, Absorb Gas
Emission ,Dust Controller

10 Phoenix sylvestris Palm 208 Dust Controller
11 Anona squamosa Sitafal 230 Dust Controller

45.Total quantity of plants on ground

46.Number and list of shrubs and bushes species to be planted in the podium RG:
Serial

Number Name C/C Distance Area m2

1 Lantana Camara 5 50
2 Capparis decidua 5 50
3 Calotropis gigantea 5 50
4 Datura wrightii 5 50
5 Ipomoea carnea 3 50
6 Roystonea regia 5 50
7 Ficus benjamina 3 50
8 Cycas rivoluta 3 50
9 Ziziphus mauritiana 5 50
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47.Energy

Power
requirement:

Source of power
supply : Captive

During Construction
Phase: (Demand
Load)

Nil

DG set as Power
back-up during
construction phase

1*500 KVA

During Operation
phase (Connected
load):

21 + 5 MW

During Operation
phase (Demand
load):

18.7 MW

Transformer: 2000 KVA
DG set as Power
back-up during
operation phase:

1* 500 KVA

Fuel used: Diesel
Details of high
tension line passing
through the plot if
any:

Yes, 33 MW

48.Energy saving by non-conventional method:
Solar Street Lamps shall be provided.

49.Detail calculations & % of saving:
Serial

Number Energy Conservation Measures Saving %

1 LED Lights 1 %
2 Solar Street Lights 5%

50.Details of pollution control Systems
Source Existing pollution control system Proposed to be installed

Sugar and
Co-generation

Process
Effluent

Primary and Secondary Treatment

Primary treatment as anaerobic filter and for
secondary treatment MBBR media shall be installed

in the existing aeration tank, Sludge drying bed
followed by clarifier followed by sand and Activated

charcoal filter
Spraypond
Overflow Primary and Secondary Treatment Combined with Sugar effluent after primary

treatment
Existing 60

KLPD
Distillery

Spentwash
MEE followed by Composting MEE Followed by Incineration Boiler

Proposed 30
KLPD

Distillery
Spentwash

NA MEE followed by Composting

Budgetary allocation
(Capital cost and

O&M cost):

Capital cost: 4000000

O & M cost: 500000
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51.Environmental Management plan Budgetary Allocation
a) Construction phase (with Break-up):

Serial
Number Attributes Parameter Total Cost per annum (Rs. In Lacs)

1 Fugitive Emissions Particulate Matter 10
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b) Operation Phase (with Break-up):
Serial

Number Component Description Capital cost Rs. In
Lacs

Operational and Maintenance
cost (Rs. in Lacs/yr)

1
Sugar and Co-

generation Power
Plant

Liquid and Gaseous
Pollutants 500 70

2 Distillery Liquid and Gaseous
Pollutants 3000 100

3 Monitoring of various
ETP Parameters laboratory 50 5

4 Greenbelt
Development

Planting and
maintenance of trees -- 8

5
Monitoring and

Consultancy Charges
(3rd Party)

Environmental
Monitoring as per

EMP
-- 16

6 Occupational Health Personal Protective
equipment -- 5.0

51.Storage of chemicals (inflamable/explosive/hazardous/toxic
substances)

Description Status Location
Storage
Capacity

in MT

Maximum
Quantity

of
Storage
at any

point of
time in

MT

Consumption
/ Month in

MT
Source of

Supply
Means of

transportation

NA NA NA NA NA NA NA NA

52.Any Other Information
No Information Available

53.Traffic Management

 
Nos. of the junction
to the main road &
design of
confluence:

1
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Parking details:

Number and area of
basement: 0

Number and area of
podia: 0

Total Parking area: 12 Ha
Area per car: NA
Area per car: NA
Number of 2-
Wheelers as
approved by
competent
authority:

NA

Number of 4-
Wheelers as
approved by
competent
authority:

NA

Public Transport: Trucks and Bullock Carts
Width of all Internal
roads (m): 10-15 m
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 CRZ/ RRZ clearance
obtain, if any: NA

 

Distance from
Protected Areas /
Critically Polluted
areas / Eco-sensitive
areas/ inter-State
boundaries

NA

 
Category as per
schedule of EIA
Notification sheet

Category-B

 Court cases pending
if any Nil

 Other Relevant
Informations NA

 
Have you previously
submitted
Application online
on MOEF Website.

Yes

 Date of online
submission 15-06-2019

SEAC DISCUSSION ON ENVIRONMENTAL ASPECTS
Environmental
Impacts of the
project

PP submitted EIA report to the committee. Various aspects of the Environment are discussed in
the report. PP has conducted base line data collection for Air, Water, Soil & Noise parameters as
per EIA Notification, 2006 amended from time to time. As per data submitted by the PP in the
EIA report environmental parameters are found within the prescribed limits at site.

Water Budget PP submitted water budget calculations in the EIA report and also indicated water requirement
at Sr. No 33 of the Consolidated Statement.

Waste Water
Treatment

PP provided Effluent Treatment Plant. PP proposes to provide Sewage Treatment Plant for the
treatment of domestic sewage.

Drainage pattern of
the project The drains are provided considering the contour of the plot.

Ground water
parameters As per data submitted by PP ground water parameters are within the prescribed limits.

Solid Waste
Management

PP proposes construction waste to be used for filling low lying areas, Boiler and incineration sh
will be used for brick manufacturing and waste oil will be mixed with bagasse and will be burnt
in the boiler.

Air Quality & Noise
Level issues

As per data submitted by PP Air Quality are within the prescribed limits at project site. PP to
identify the sources of noise pollution and take measures to reduce noise level on site like
provision of acoustic enclosures, isolation of noise making equipments, etc.

Energy Management The maximum energy demand will be 18.7 MW which will be met by Captive Power plant. PP
proposes one DG set of capacity 500kVA

Traffic circulation
system and risk
assessment

PP proposes minimum six meter wide raods with nine meters turning radius.

Landscape Plan PP proposes to develop 33% green belt.
Disaster
management system
and risk assessment

PP prepared DMP.

Socioeconomic
impact assessment PP has carried out socio economic impact study and included in the EIA report.

Environmental
Management Plan

PP prepared EMP cost of Rs.10 Lakhs during construction phase, 3550 Lakh as capital cost and
Rs. 204 Lakh as O & M cost to maintain environmental parameters during operation phase.
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Any other issues
related to
environmental
sustainability

PP to make efforts on priority to bring 100% sugar cane cultivation under drip irrigation. PP to
implement their plan in letter and spirit for sugar cane productivity enhancement.

Brief information of the project by SEAC
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PP obtained ToR from EAC, MOEF&CC vide letter No. J-11011/33/2001-IA II(I) dated 29.11.2018.

Public Hearing exempted by the EAC, MoEF&CC.

PP submitted EIA/EMP report in the 168th B meeting of the SEAC-1 wherein the proposla was deferred till
submission of the compliance of the follwing points,

1. PP to make necessary changes in the Consolidated Statement in consonance with the ToR granted by the
EAC, MoEF&CC.

2. PP to submit lay out plan showing internal roads with minimum six meter width and nine meter turning
radius, provision of cul-de-sac at dead ends of the internal roads if any, location of pollution control
equipment, parking areas, 33% green belt with its dimensions, rain water harvesting structures (locations
with dimensions), storm water drain lines, along with index and area statement showing calculations for each
area and cross sections of storm water drain and rain water harvesting pits etc. 

3. PP to submit plan layout showing contour levels, storm water drain lines and location of rain water
harvesting facilities along with calculations. PP to consider 125 mm rain intensity in Mumbai / Konkan area
and 100 mm in rest of the Maharashtra area for the purpose of calculations.

4. PP to include detailed water balance calculations in the EIA reports with respect to the existing activities
and proposed activities.

5. PP to include design details of the ETP in the EIA report.

6. PP to include separate chapter on the cane development plan for the fulfillment of proposed crushing
capacity. PP to explore possibilities of introducing new technologies and package of practices including drip
irrigation.

7. PP to submit agreement executed with the Irrigation Department for lifting of water from Panchaganga
River.

8. PP to include bagagse balance in the EIA reprot

9. PP to carry out socio economic impact of the proposed project in the area and include chapter in the EIA
report on Human and Land health along with proposed mitigation measures if any. 

10. PP to submit revised EIA/EMP report for appraisal including above points.

11. PP to ensure that, the uniform information is given in the Form-I/II, EIA/EMP report, presentation and
consolidated statement.

12. PP to prepare and submit CER plan in consultation with the District Authority as per OM issued by
MoEF&CC dated 01.05.2018.

Now PP submitted that compliance of the above points.

DECISION OF SEAC
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After detailed deliberations with the PP and their accredited consultant,
SEAC-1 decided recommend the proposal for prior Environmental
Clearance to the SEIAA subject to the following conditions.

Specific Conditions by SEAC:

1) PP to prepare and implement year wise plan to achieve 100% drip irrigation for the area under sugar cane cultivation.
2) PP to prepare and implement CER plan in consultation with the District Authority as per OM issued by MoEF&CC
dated 01.05.2018.

SEIAA DECISION
Proposal was recommended in 172nd meeting of SEAC-1. Proposal was then considered in
185th meeting of SEIAA and deferred for want of plan approval. PP now submitted the plan
approval.  

SEIAA decided to grant EC subject to following conditions-

1. PP to ensure that CER plan gets approved from District Collector.

2. PP to ensure to comply with the conditions stipulated in the Office Memorandum issued
by MoEF& CC dated 9th August, 2018.

Specific Conditions by SEIAA:

1) PP to prepare and implement year wise plan to achieve 100% drip irrigation for the area under sugar cane cultivation.
2) PP to prepare and implement CER plan in consultation with the District Authority as per OM issued by MoEF&CC
dated 01.05.2018.

FINAL RECOMMENDATION
SEAC-I have decided to recommend the proposal to SEIAA for Prior Environmental clearance subject to above conditions
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